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NATIONAL COMPAI.IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM

c.P. No. a73l(MAH)/2017

SHRI B.S.V. PR,A,KASH KUMAR
MEMBER U)

SHzu V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON II.12.2OI7

NAME OF THE PARIIES: Microhne Mercantile Company Pvt. Ltd
v/s.

ROC, Mumbai

SECTION OF THE COMPANIES ACT: 252(l) of the Companies Act 1956.

S. No N.q.ME DESIG NATION SIGNATURE

) f Archarq teQcr^a Corn (rT\ .{oru*6r
CfJ alq

ORDER

CP No. 473I252(1)A.ICLT/1\,IB/1\4A1V2017

For the report has not come from RoC, at request, list this matter for hearing

on 08.01.2018.
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V. NALLASENAPATHY
Member (Technical)
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